NATIONAL COMPANY LAW APPELLATE TRIBUNAL

PRINCIPAL BENCH

2" FLLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI

In the Court of Hon’ble Mr. Justice Anant Bijay Singh, Member (Judicial) and Hon’ble Ms. Shreesha Merla, Member

(Technical)

DAILY CAUSE LIST DATED 17.02.2021 (WEDNESDAY)

For Admission (Fresh Cases)

COURT — 111 (VIRTUAL MODE)

10:30 AM

S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Comp. App. (AT) | Manoj Majumder Sujoy Chatterjee
No. 234 of 2020 | Vs.
Registrar of Companies, West Bengal &
Anr.
2. Comp. App. (AT) | Thyagaraja Sriram Parakat C. Paramasivam
No. 235 0f 2020 | Vs.

The Church of South India Trust
Association & Ors.

For Admission (After Notice)

3. Comp. App. (AT) | Committee of Creditors of Educomp Misha Kartikeya Jaiswal
(Ins) No. 587 of Solutions Ltd. Ashly Cherian-RP
2020 Through State Bank of India Anisha Mahajan-R1
Vs.
Mahender Kumar Khandelwal,
Resolution Professional of Educomp
Solutions Ltd.
4, Comp. App. (AT) | Alok Kumar Kuchhal Alok Kumar Kuchhal | Aditya Dewan
(Ins) No. 638 of Erstwhile Interim Resolution Gaurav Srivastava-
2020 Professional R5
Vs. Heerika Shukla-R6
Charming Apparels Pvt. Ltd. & Ors. Gaurav Srivastava
Aditya Dewan-R7
5. Comp. App. (AT) | TrafiguraindiaPvt Ltd. Dheeraj Nair Anshula Grover
(Ins) No. 742 of Vs.
2020 TDT Copper Ltd.
6. Comp. App. (AT) | PVL Koteshwara Rao Avinash Bhati
(Ins) No. 750 of Vs.
2020 M/S. Grandhe Developers Pvt. Ltd.
7. Comp. App. (AT) | Dreamz Infra India Ltd. Sunder Khatri

(Ins) No. 934 of
2020

Through Ashok Kripalini (R.P)
Vs.
Pratap Chandra Padhy




8. Comp. App. (AT) | Sawai Singhai Yash Jain & Anr. Ritesh R. Mahajan
No. 52 of 2020 Vs.
Maharashtra Scooters & Ltd.
9. Comp. App. (AT) | Vivek Mudgil Deeptakriti Verma Harsh Sethi-R2
No. 119 of 2020 | Vs.
Eninov Systems Pvt. Ltd. & Anr.
10. | Comp. App. (AT) | Sheesh Mahal Inns and Hotels Pvt. Ltd. | Amrita Sarkar Kamalkant Jha
No. 147 of 2020 & Anr.
Vs.
Registrar of Companies, Delhi & Anr.
11. | Comp. App. (AT) | Apurba Kumar Sarma& Ors. Manish Goswami Patita Paban-R2. R3
No. 213-214 of Vs. to R6
2020 Complete Medical Care & Research Neeraj Gupta-R2 to
Institute Pvt. Ltd. & Ors. R6
For Hearing
12. | Comp. App. (AT) | Vijay Kumar Goyal & Ors. Ravi Raghunath D. Abhinav Rao-R1
No. 58 of 2020 Vs. Girish Gupta-R2
Krishna Metal Industries Ltd. & Ors.
Copy to: -
By the order of Hon’ble Acting Chairperson
1. Notice Board -sd/-
2. Website: www.nclat.nic.in Registrar
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